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Funds for Information and Communication

Technology in education

2138. SHRI AVINASH PANDE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the status of proposal for release of funds for Phase II of the Information
and Communication Technology (ICT) in School Computer Education Programme to

cover 5000 schools submitted to Government; and

(b) whether the fund has been sanctioned and details thereof, if not, the reasons
therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI
ZUBIN IRANI): (a) The Centrally Sponsored Scheme of Information and Communication
Technology (ICT) in Schools was launched in December, 2004 and revised in 2010 to
promote computer enabled learning and support use of ICT in teaching and learning,
in Government and Government aided Secondary and Higher Secondary schools.
Based on the viable proposals received from the States/UTs, 41,514 Government and
Government aided Secondary and Higher Secondary schools have been approved to be
covered under the revised Scheme. The State-wise list of schools approved is given
in the Statement-I (See below).

(b) Under the Scheme, financial assistance to States/UTs includes ICT infrastructure,
development of content, teachers’ training and internet connectivity. The detail of funds

released to States/UTs under the Scheme after revision are given in the Statement-IL.
Statement-1

List of Schools approved under ICT

SI.  Name of the 2010-11 2011-12 2012-13 2013-14 2014-15 2015-16
No. States/UTs

1 2 3 4 5 6 7 8
I. A & N Islands 0 0 0 0 0 0
2. Andhra Pradesh 768 0 0 0 1650 0
3. Arunachal Pradesh 17 0 0 0 0 0
4. Assam 1240 969 0 0 0 500
5. Bihar 0 0 0 0 0 277

6. Chandigarh 0 0 0 0 1 7
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1 2 3 4 5 6 7 8
7. Chhattisgarh 0 0 0 0 0 0
8. D & N Haveli 6 1 0 0 0 0
9. Daman and Diu 0 0 0 0 0 0

10. Delhi 0 1109 0 0 0 0
I1. Goa 0 0 0 0 0 0
12.  Gujarat 0 0 0 0 0 0
13. Haryana 1609 0 0 0 0 0
14. Himachal Pradesh 615 840 0 70 0 0
15. Jammu & Kashmir 0 0 0 0 220 0
16. Jharkhand 0 0 0 0 1036 0
17. Karnataka 0 0 0 0 0 0
18. Kerala 0 0 0 0 0 0
19. Lakshadweep 0 0 0 0 0 0
20. Madhya Pradesh 0 2000 0 0 0 0
21. Maharashtra 0 4644 0 0 0 1000
22, Manipur 264 0 0 0 0 0
23. Meghalaya 0 0 0 0 0 100
24, Mizoram 41 180 0 0 0 0
25. Nagaland 82 0 121 0 0 0
26. Odisha 0 4000 2000 0 0 0
27. Puducherry 0 105 0 0 0 0
28.  Punjab 492 5 131 0 0 0
29. Rajasthan 2000 0 0 0 0 525
30. Sikkim 46 0 0 0 0 17
31. Tamil Nadu 0 0 0 4340 0 0
32. Telangana 532 0 0 0 2177 0
33. Tripura 179 0 0 0 0 0
34. Uttar Pradesh 1500 1608 0 0 0 0
35.  Uttarakhand 500 0 0 0 0 0
36. West Bengal 1990 0 0 0 0 0

TotaL 11881 15461 2252 4410 5084 2426
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Statement-11

Details of funds released to States/UTs under the scheme after revision.

® in lakhs)

SI.  Name of the 2010-11 2011-12 2012-13 2013-14 2014-15 2015-16
No. States/UTs
1 2 3 4 5 6 7 8
I. A & N Islands 67 67 67 0 0 0
2. Andhra Pradesh 6600 6924 3928 11980 2774 0
3. Arunachal Pradesh 166 584 69 0 0 0
4. Assam 641 2182 2483 7750 5993 4685
5. Bihar 0 0 0 0 3960 0
6. Chandigarh 0 0 0 0 74 262
7. Chhattisgarh 0 0 0 0 0 0
8. D & N Haveli 31 31 0 0 0 0
9. Daman and Diu 14 19 0 0 0 0
10. Delhi 399 640 0 0 0 0
11. Goa 432 0 0 0 0 0
12.  Gujarat 6916 5108 676 7069 0 1933
13. Haryana 0 0 0 6391 2617 0
14. Himachal Pradesh 754 2206 754 754 562 607
15. Jammu and 0 0 0 0 0 0
Kashmir
16. Jharkhand 0 0 0 0 1116 0
17. Karnataka 0 6229 330 0 0 0
18. Kerala 2600 5562 3075 0 0 0
19. Lakshadweep 0 0 0 0 0 0
20. Madhya Pradesh 0 0 0 0 0 0
21. Maharashtra 0 0 8221 3935 19659 7443
22, Manipur 66 0 0 0 1085 0
23. Meghalaya 387 20 0 0 0 0
24, Mizoram 408 673 248 73 0 0
25. Nagaland 486 543 770 20 0 0
26. Odisha 0 400 4000 0 7948 3465
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1 2 3 4 5 6 7 8
27.  Puducherry 0 0 0 0 0 0
28.  Punjab 4603 2890 7291 0 0 0
29. Rajasthan 4500 0 6000 0 5508 2124
30. Sikkim 419 0 0 0 68 273
31. Tamil Nadu 0 4360 0 0 0 0
32. Telangana 0 0 0 0 0 0
33. Tripura 946 986 672 473 0 0
34. Uttar Pradesh 3985 6268 4303 4860 1056 6135
35.  Uttarakhand 500 0 0 0 0 0
36. West Bengal 3500 3647 0 3873 0 0

TotaL 38420 49339 42887 47178 52420 26927

New Kendriya Vidyalaya in Karnataka

2139. SHRI D. KUPENDRA REDDY: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government is going to establish more Kendriya Vidyalayas in

different States of the country including Karnataka and if so, the details thereof, and

(b) whether it is a fact that a number of KVs in the country are still struggling
without proper buildings and if so, details thereof and the steps taken by Government
in this regard?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI SMRITI ZUBIN IRANI): (a) Proposals for opening of new Kendriya
Vidyalayas (KVs) are considered only if sponsored by Ministries or Departments of
the Government of India or State Governments/Union Territories Administrations or
Organization of employees belonging to the eligible categories thereby committing
resources for setting up a new KV, and are subject to availability of resources with
the Central Government and sanction of the competent authority. The Government
of India had conveyed sanction for setting up of 54 new KVs in the country on
04.03.2014. Out of these, 32 KVs have been made functional so far, including 05
KVs at Chamrajnagar, Haveri, Mandya, Chikodi and Udupi in the State of Karnataka.

The state/UT-wise details are given in the Statement-1 (See below).

(b) At present 275 KVs in the country are functioning from temporary

accommodation provided by the sponsoring authorities. The details are given in the



